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Landless Labourers in Andhra Pra-
desh and Mysore

2618 Shri Agadi: Will the Mimstei 
of Food and Agriculture be pleased 
to state

(a) whether the Central Govern 
ment have received any schemes from 
Mysore and Andhra Pradesh Govern-
ments for colonisation of the landless 
labourers in their respective States

(b) if so, the details of the schemes, 
and

(c) what is tht estimated to I of the 
schemes State-wise’

The Deputy Minister of Agriculture 
(Shri M. V. Krishnappa) • (a) No, S11

(b) and (c) Do not anse

Accidents of Southern Railway
J Shri Agadi:
1 Shri D A Katti:

Will the Minister of Railways be 
pleased to state

(a) the total number of accidents 
by way of collision of trains capsizing 
and derailing of wagons and coaches 
on the Metre Gauge section of the* 
Southern Sailway since the 1st April, 
1858 to date;

(b) the number of engines, wagons 
and coaches damaged due to these 
accidents and the estimated amount of 
loss to the Railway, and

(c) the number of persons injured 
m these accidents and the amount of 
compensation claimed and paid’

The Deputy Minister of Railways
(Shri S V. Ramaswamy): (a) During 
the period from 1-4-58 to 31-8*59, 5 
tram collisions and 244 tram derail-
ments occurred on the Metre Gauge 
sections of the Southern Railway

(b) The information is furnished 
below
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The approximate cost of damage to 
Railway property (including the 
Permanent Way) was Rs 10,00 000

c ) 1 Injured

Grie\ous
Minor

T otai

Amount of cot ipitvata n
' 1) C la im 'd  
(u ) P a id

3
”9
82

N i l  
R s  5001- 

as ix -g ra tta

Capsizing of Goods Wagons on 
Southern Railway

2620. Shri Agadi. Will the Minister 
of Railways be pleased to state

(a) whether it is a fact tn«.t fifteen 
wagons of a goods ttam capsized bet-
ween Gadiganuru and Papinyakana- 
halli on the Hubli-Guntakal section of 
the Southern Railway on or about the 
4th June, 1959,

(b) if so, the causes of the accident, 
and

(c) the estimated loss to the Rail-
way and consignors’




